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Police firing at Rourkela Steel Plant 

2227. SHRI BAIDHAR BEHERA I 
SHRI SRINIBAS MISRA I 
SHRI MOHAN SWARUP: 

Will the Minister of STEEL AND 
HEA VY ENGINEERING be pleased to 
state I 

(a) whether It is a fact tbat several 
workers may killed in the Police firing at 
Rourkela on the 27th September, 1969; 

(b) If so, the reasons for the police 
firing; and 

(c) the steps taken by the authorities 
of -the Rourkela Steel Plant to res tors peace 
at tbe Plan t 1 

THE MINISTER OF ST ATE IN THE 
MINISTR Y OF STEEL AND HEAVY 
ENGINEERING (SHRI K. C. PANT) I (a) 
No, Sir; there was no pollee firing at 
Rourkela on the 27th September, 1969. 

(b) and (e). Do not arise. 
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Non-payment of Tuition Fee to Employees 
of Goods shed, Kanpor (Nortbern 

Railway). 

2229. SHRI SURA] BHAN I Will tbe 
Minister of RAILWAYS be pleased to 
state I 

(a) whether it is a fact that no tutlon 
fee has been reimbursed to about 200 
Railway ·Goods Clerks of the Central Goods 
shed at Kanpur, Northern Railway for the 
year 1966, 1967 and 1969; 

(b) whether it Is also a fact that most 
of the tution fee bills of the employees have 
either been destroyed or misplaced to harass 
those poor employees; 

(c) if so, what are the reasons and who 
are responsible for this inordinate delay; and 

(d) by what time the payments of the 
dues will be made to the .. employees 
concerned 1 

THE MINISTER OF LAW AND 
SOCIAL WELFARE AND RAILWAYS 
(SHRI GOVINDA MENON) I (a) All the 
bills submitted during these years have since 
been passed for payment. 

(b) No. 

(e) and (d). Do not arise. 

Titagbar Paper Mill Ltd., Calcutta 

2230. SHRI S. M. KRISHNA I 
SHRI K. LAKKAPPA : 
SHRI A. SREEDHARAN : 

Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased to 
state; 

(a) the authorised and paid-up capital 
of the Titaghar Paper Mills Ltd., Calcutta 
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at the time of Its setting up and as on the 
31st March, 1969 ; 

(b) the amount of loan received by the 
Mills upto the 31st August, 1969 from 
Governmont, Banks or other parties, sepa· 
rately; 

(c) the amount paid as Interest by the 
Mills during the last three years; 

(d) the details of Its performance durlog 
the last three years and the amouot of pro· 
fit or loss, If any; and 

(e) the reasoos for losses, if any and 
. the estimates for the year 1969-70? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) I <a) Mis. Tltaghar Paper Mills 
Ltd., Calcutta was Incorporated on 
28.7.I88l. Its first available Balance·sheet 
relates to the year endlog 31·3·1928 accord· 
log to which Its authorized and paid-up 
capital was Rs. 11_36 lakhs and Rs. 9.80 
lakhs respectively. 00 31st March, 1969 
Its authorised and paid-up capitals both 
stood at about Rs. 4.51 erores. 

(b) As the company was registered as 
far back as on 28·7.1882, it is DOt possible 
to furnish Information regarding total loans 
received from different sources -by the Com· 
paoy for the eotire period. Howover, details 
of loaos outstandiog as on 31st March, 1969 

Sales (Turnover) 
Profit before tax 
Profit after tax 
Dividend declared 

are as follows : 

Secured Loans 

Registered Debentures 
Baok (Cash Credit) 

Other (Deferred payment 
for machinery purchased 
from abroad) 

Rs. 

1,00,00,000 
2,64,97,772 

36,02,198 

Total 4,00,99,970 

Unsecured Loans 

From State Bank of Iodia 
Others (Deferred payments 

for macbinery purchased 
from abroad) 

Rs. 

9,295 

5.48,320 

Total 5,57,615 

( c) The details of Interest (iocluding 
discount aod fioance charges) paid by the 
company during each of the last three years 
are as follows: 

Paid during the year eoding 

31st March, 1967 
31st March, 1968 
31st March, 1969 

Rs. 

~6,6I,S20 
35,76,494 
34,36,571 

Total 96,74,585 

(d) The performance of the compaoy for 
the last three years Is shown io tbe table 
given below: 

(Rs. 10 '000) 

31.3·1967 31·3·1968 31·3·1969 

12,68,40 12,82,69 14,75,41 
(-) 14,61 (-) 68,58 16,68 
(-) 14,74 (-) 68,64 16,65 

Nil Nil Nil 
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(e) The losses Incurred by the company 
during the years 1966·67 and 1967·68 have 
been stated In the Director's Report to be 
due to increase In wages, port devaluation 
losses, higher freight, rise In the price of 
raw materials, fuel etc. 

The estimates for the year 1969·70 are 
not available with the Government. 

Hindustan Lever Ltd. 

2231. SHRI S. M. KRISHNA I 
SHRI K. LAKKAPPA t 
SHRI A. SREEDHAR AN I 

Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased to 
8.tate: 

(a) the authorised and paid·up capital 
of the Hlndustan Lever Ltd., at the time of 
Its setting up and as on 31·3·1969 ; 

(b) the amount of loans received by the 
company upto the August 31, 1969 from 
Government, Banks or other parties sepa· 
rately; 

(c) the amount paid as Interest by the 
company during the last three years; 

(d) the details of Its performance during 
the last three years and the amount of profit 
or loss iF any ; and 

Paid during the year ending 

Interest paid on bank and 
current aCCOUD ts 

Interest on loan funds 

Total 

Ce) the reasons for losses, If any, and 
the estimates for the year 1969·701 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) I Cal Thc authorised and paid up 
capital of Mis. Hindustan Lever Ltd., Born· 
bay at the time of Its incorporation In 1933 
was Rs. 1 1akh and Rs. 20, respectively. 
On 3Ist December, 1968 both its authorIsed 
capital and paid up capital stood at 
Rs. 11.56 crores. 

(b' As the company was registered as 
far back as in 1933, it is not possible to 
furnish Informalion regarding the total loans 
received from different sources by the com· 
pany for the entire period. However, details 
of the loan. outstanding as on 31st Docem· 
ber, 1968 are as follows I 

Secured Loans 

Debenturs 
From I.C.I.C.I. 
From Bank 

(Overdraft) 

Rs. 

2,50.00,000 
22,33,530 

1,70,77,913 

Total 4,43,11,443 

The details of interest paid by the com· 
pany during each of the last three years 
are as follows I 

31·12·66 31·12·67 31·12·68 

Rs. Rs. Rs. 

24,07,956 29,95,161 4,69,171 
2,28,553 20,47,068 21,47,458 

26,36,509 50,42,229 26,16,629 

(d) the details about the performance of the company for the last three year are as 
follows: 

(Rs. in '000) 

31·12-66 31·12·67 31·12·68 

Sales 84,66,81 93,28,15 92,58,75 
Profit before ta~ 5,22,01 4,73,91 5,41,64 
Profit after tax 2,33,61 2,18,44 2,47,14 
Divided declared 14% 14% 14% 




